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as Government employees are con-
cerned, I agree that it is hardly 44 
per cent. It is QUite inadequate. But, 
this year, we are taking up A, B, C, 
category of constructi.on far the gov-
ernment employee$ raising the per-
centage of satisfaction from 44 to 55 
per cent. It is our constant endea-
vour as far as economically weaker 
and low and middle-- income groups 
of employees are concerned, that. we 
are seriously taking up the prOl'tram-
me of construction. For example, 
this year, the D.D.A. is going to cons-
truct about 30,000 houses as compar-
ed to 4,500 only done by the previous 
Government last year. 

As far as cooperative housing so(.ie-
ties are concerned, thel'e are coopera-
tive societies about which I have r-c-
ceived complaints. Those complaints 
are being enquired into. If there arc 
more complaints, we will go into 
them. Apart from this, I have asked 
the department to go into the coope-
ratives seriously and find out \vhich 
are the cooperative societies func-
tioning frauduler.tly and which are 
not. 

MR. SPEAKER: No more ques-
tions on this. Next question No. 718. 
Shri Daga. 
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THE MINISTER OF EDUCATION 
AND HEALTH AND SOCJAL WEL-
FARE (SBlU B. SHANKARANAND): 
(a) Yes, Sir. 

(b) The total funds provided for 
various schemes relatinl disabled 
persons for 1880-81 is Rs. S59.43 lakhs. 

(c) The information is laid "n the 
table of the House. 

(d) It is not possible to indicate 
the number ot disabled persons pro-
posed to be given jobs this year and 
the nature of jobs to be provided. 
However. All heads of Vocational 
Rehabilitation Centres and Special 
Employment Exchanges have been 
requested to step up the placement 
of disabled persons. Government is 
making efforts to increase the num-
ber of disabled person9 in Govern-
ment and Public Sector Undertaking 
Employment. 

Statement 

1. A National Committee On Inter~ 
national Year of the Disabled Per-
son under the chairmanship of the 
Minister of Education, Health and 
Social Welfare has been formed. The 
first meeting ot the National Commit-
tee was held on 1st May. 1980, 

2. A National Plan vf Action for 
International Year of Disabled Per-
sons with main focus on the following 
items has been drawn up:-

0) Early detectio:l. and Preven-
tion of Disability; 

(ii) Education of 
children; 

IIandieapped 

(iii) Employment of Iiandicapped 
persons. 

(iv) Research in various areas to, 
facilitate integration of the disabled 
into community Ufe. 

~. Ministries of Health and Family 
Welfare, Education- and Culture and 
Labour haVe constituted wOl'king 
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erouPl t() conaider detaUed program-
mes in their areal of work. . 

4. Research in aids and appliances 
for the handicapped is sought to be 
stilnulated through the regular sche-
me. 

5. A public awareness programme 
to make people aware of the skills and 
potantials of the disabled persons is 
also being drawn. 

6. A Working Group to consider 
legislation in the field of handicapped 
has also been constituted. 
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"The plight of the blind is no 
better. Rs. 25 crores' national pro-
grammes for the control of };Und-
ness launched In J 977 has flopped 
and the Government has itself ad-
reitted that costly optical 01uip-
ments imported under the program-
me are lying idle.'· 
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SHRI B. SHANKARANAND: Sir, 
the hon'ble Member has rightly re-. 
ferred to Prime Mini.ster. The Prime 
Minister has already written to all 
the Ministries concerned for the care 
of the disabled. I will give the de-
tails of the expenditure on the dis-
abled during the last three years. In 
1977-78 lt was Rs. 190.1 lakhs; 1978-79 
Rs. 260.77 lakhs; 1979-80 Rs. 220.2 
lakhs. Sir, in 1980 .. 81 we have doub-
led more than what was spent dur-
ing the last three years, that is Rs. 
559.43 lakhs . 
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"The pIilht of the blind is no 
better. Rs. 25 crres national pro-
grammes tor the control of blind-
neSs launched in 1977 bas flopped 
and the Government bas itself ad-
mitted that costly optical equip-
ments imported under the program-
me are lying idle." 
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SHRI B. SHANKAR ANAND : Sir, 
the hon'le Member is comlnenting on 
the performance of the previous gov-
ernment and sa::.d that the programme 
had flopped. He has his o\.vn views. 
We are doing out' best to bnng c\lJout 
improvements. 
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"It is not possible to indicate the 
number of disabled persons pro-
posed to be given the jobs tbis 
year and the nature of jobs provi-
ded." 
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BRRI B. SHANKARANAND ! Sir) 
as I told the House the Prime Mini-
ster herself has writeu to each Mini-
stry to reserve poEts for th~ disabled 
and every Ministry has creclt.;j spe-
cial cells for the recruitine.Llt of the 
disabled persons. 
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5HR! KRISHNA CHANDRA HAL-
DER: Mr. Speakel, Sir, blind are not 
the only physically disabled pers()ns. 
There are other types of disabled per-
sons also. Last year, Sir, I \vrote a 
letter to Chittaranjan Ior'omotive 
Works abollt one J:erson but 4he reply 
from the Authoriti~s was that there 
was no such porvisior} for thp ernploy-
ment to diRablej pers(lns. I have re-
ceived many l(.tlcrs from my consti-
tuents in Durgapur that Durg~pur 

Steel Plant. M. A. M. C. 8"10 AIJ4")y Steel 
which are central1y controlh'd PUblic 
section u'1dertakings are not enter-
taining applications fi~oln the di~cd·~Jed 

persons for the purpose.:; of elnploy-
menta Here in your an~wer \,,"hat vou 
have stated is that a l'Tdtinnal Plan of 
Action for Intt.~rnational Yeflr of Dis-
abled persons, with nlai ..... focus on eer-
tain items, have ber>n drawn un. The 
first one is "e"~·ly detection and pre-
ventIon of disability". 

MR. SPEAKER : y,.l~y don't you put 
a question? 

SHRI KRISHN A CHANDRA l-lAL-
'DER: No. J is ~p.mployment of bandi-

capped persons'. You have in your 
answer stated that the Prime Mini-
ster has written letter to all the De-
partments an,l the Ministries .. 

MR. SPEAKER : Kindly put the 
-question. 

SHJU KRISHNA CHANDRA HAL-
DER: :r am putting it: kindly don't in-
terrupt, Sir, May l know whether 
irom this year physically handicapped 
persons will get preference for their 

employment? I want a categorical 
answer from You So that all the De .. 
partments can reserve certain lJercen-
tage of posts for the disabled persons 
for the purposes of employment. 

SHRI B. SHANKARANAND : Per-
centage is being fixed, as I have al-
ready mentioned, for the empJoyment 
of these people. 
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SHRI B. SHANICAHANAND : Sir, 
I myself have had a rliscusdoion with 
the representatives of the disabled 
persons, especially the blind. I am 
happy to inform the honourable 
House that the re'!"'resen~a~lvcs of the 
blind were fully convinced about the 
sympathy of the Government. As I 
have already stated, ·we are taking all 
the necessary steps in this direction. 

N.C.E.R.T. 

"'720. SHRI KUSUMA KRISHNA 
MURTHY: W:ll the MIN1STER OF 
PIDUCA TION be pleased tlJ lay a 
statement showIng: 

(a) how much amount was ear-
marked and spent under various heads 
in the Research Wing of N.C.E.R.T. 
durin. the lut three years; and 




